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Order

Learned counsels for the parties have reported that the mediation could not

succeed and the matter needs to be adjudicated on merits.

List for tomorrow i.e. 07.10.2016 along with CPs No. BB(ND)/2016, 89(ND)/2016,

90(ND)/2016, 102(ND)/2016, 103(ND)/2016 and 104(ND)/2016.
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